
NATIONAL COMPANY LAW TRIBUN4,L
PRINCIPAL BENCH

NEWDELHI
c.P NO. 16t225t2015
CANO.

CORAM: PRESENT: SH. R.VARDARAIAN
Hon'ble Member (J)

SH.S.K.MOHAPATRA
Hon'ble Member (T)

ATTENDANCE-CUM-ORDER SHEET OF THE IItrARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 26.08.2016

NAME OF THE COMPAIYY: M/s. Haryana Milk foods Ltd.

SECTION OF THE COMPANIES ACT: 159

PcsS/N?DL:P
frhttlItAL

LlSt on O" 5eptemDer zuro dooul Ltle I I ldll lLdll ldulllty ur rrrE PsLrrru

compounding given the provisions under the Companies Act, 2013. r, ..)' -'- 
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ORDER

September 2016 about the maintainability of petitions for

(R. VARDHARATAN)

MEMBER (J)

(s.K. MOHAPA
MEMBER

26th August, 2016
A.K. Arora


